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DELIHI LEG]SLA'I‘I\” IE ASSEMBLY SECRETARIAT
BULLETIN PART-1I

(General mformation relating to legislative and other matters)
Wednesday, 17" October. 2003/ Aashvina 25, 1925(Saka)

No.: 274
DETENTION AND RELEASE OF MEMBERS

The following message addressed to the Hon'ble Speaker. Delhi Vidhan Sabha, Delhi, was received
from Adll. Dy. Commissioner of Police, New Delhi Distt.. New Delhi: -

"I have the honour to inform you that S/Shri Ch. Prem Singh, Dr. Yoganand Shastri. Tck
Chand Sharma, Mukesh Sharma. Surender Kumar. Malaram Gangwal. Charan Singh
Randera. Ramesh Kumar, Kanwal Singh Yadav, Roop Chand, Rajesh Jain, Mahabal Mishra,
Smt. Darshana Ram Kumar& Smit. Mceera Bhardwaj, Hon'ble Members of Legislative
Assembly. Delhi alongawith their supporters were detained U8 63 of Delhi Police Act. 1978
lor disobeving llcha\'\iHI direction of police at 4.00 PM on 16/10/2003.

They alongwith their supportérs were released -at 4,15 P.M. on the samc dav i.c.
16/10/2003.7 :
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